
Govemment of Jammu and Kashmir

D.ourtn,.r,t of Law. Justice and Parliamentary Affairs
' Civil Secretariat

Srinagar/Jammu
*****

Subject:-Litigation l{clot'ttts arrd etl'ective monitoring of Litigation in Union territory of

Jammu and Kashnr ir-afpoinrment of o{ficer ln charge(olc) Litigstion.

GOV0RNMENT ORDER NO:'2272- JK(LD\of 2026

DATED:- 18 ' 02 - 2026

Sanction is herehl accorded to the appointrnent of Officer's of Industries and

Commerce Departlnelll as mentioned in annexure to this Government Order as

Offrcer Incharge (OlC) I-itigation for the cases tl9lt"1 against each including

Contempt Petition. if 
'nV' 

" p"naing before Hon'ble High Court of J&K and

iJun l'C.n*f Administrative Tribunal/ or any other forum'

The terms and conditions of appointment of the oIC shall be govemed by the

prolririons of Ctlr crnnrcnt Order No tOZ3-JK(LD) of 2021 daled 24'03 '2021'

By order of Gol'trnment of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner Secretary to Govemment
Dated: l8'02'2026

No:-LAW-OIC/2i2026

Copy to the:-

l. Lramed Advocate Ccneral, J&K'

i. ptr".ip"r s*t"tary to Hon'ble Lieutenant Governor' Raj Bhawan'

i. io*, i"...,urr(J&K). Minislry of Home Affairs' Govemment of India'

a. n"gi.r, C.n.ral. lligh Coun of J&K and Ladakh' Jammrr/Srinagar'

5. Priicipal Secretar) to Government ' lndustries and Commerce Departrent

i. trl""ip"t S*r"taL1 to llon'ble ChiefJustice' High Coun ofJ&K and Ladakh'

7. Director LitiEalion . Srinagar/ Jammu'

8. Law Officer conccrncd

9. Ofricer ln Charge Litigation(Olc)

iO. p.i"ot" s."r"tury to Chief Secretary for information ofChief Secretary

I l. Private Secretary ro Commissioner Secretary Law'

12. lncharge Website.

13. Govemment Orde r lil(r '

14. Concemed filc

(Jawad Murtaza {{;
D)oi
n)

ft*t 

Lrgal Remembrancer



Annexure to the (jovcrrrrtrcnt Order No' 2212- JK(LD) of 2026 dated 18'02'2026'

WP@.No.l I 43r 2025 titled SYed Rizwan

Ahmad V/s J&K Srnall Scale lndustries

Developntcttt ( orporation Limited (SICOP) ^

Ors.

OIC
S No.

Deputy Commissioner'
Samba
95967-45s50

Ms. Ayushi Sudan (IAS)

bc0

T itlc ol thc ( rtsc
25 Virinder Kumar &WPC No. 3l8i 12 t)

Samba,
99063-31310
tehsildarsamba@qmail.com

Sh. Shabir Ahmed, ehsildar

Haloa
n"fft a'ut.l lllr lhrough Bachan Lal V/s UT

ts of PanchaYatWPC No. llli,l0l i lnhubitan

of J&K and

Ors.

1

Sh. Jagdish Singh'
Addt, DY. Commissioner, Samba

94191-04243
.sa

l

Mr. Pawan Sethi' Manager Estrte'

9119149202 IGC-Samba.l

Mr. ZUBAIR AHMAD.

UT of J&K and Ors.Sandeep Singh

hil Cupta v. J&K025 Ra611{)\il(
L' sll rlDCOS

fl aln USdSK il c') &J0()NPt,Ar
sril llfl]l c l)()(,1)

UY Tricnviro l'vt. Ltd.. Kan ur

Deve
M/s

5

Bashir Bhat' Estate

Maoager (Works) SICOP South

Kashmir

Mr. Mubashir
6

Ors. V/s Uniorl of India & Ors'
I

ASSISTANT EXECUTIVE
ENGINEER 7006264592

Arb.

DCO)Lrd. (SI


